
  

HIGH COURT OF KARNATAKA 
BENGALURU 

 
   OCTOBER 17, 2020 

NOTICE 
 

 Facility for physical filing of Bail Petitions u/Sec 438 

and 439 of Cr.P.C. and Caveat Petitions will be made 

available at special Counter set up near Gate No.5. The 

Advocates/Party-in-persons shall serve the Petitions u/Sec 

438 and 439 of Cr.P.C. on the SPP before filing the same.      

A counter for receiving the petitions by SPP is already set up 

near Gate No.5. The aforesaid petitions will be received at the 

said Counter without fixing any prior appointment. The 

counter will be open between 10:30 a.m. to 1:30 p.m. and 

2:30 p.m. to 4:00 p.m. on all working days.  

 
 

BY ORDER OF HON’BLE THE CHIEF JUSTICE 
 
 
      Sd/- 

(RAJENDRA BADAMIKAR) 
  REGISTRAR GENERAL 

 
 
 


